












































FIR No. 398/2020
S Hari Nagar

20.09.2020
pursuant to the directions issued by the Hon'ble Hignh Cg
urt of

Delhi, the matters were adjourned en bloc amid Covid-19 pandem
A
Further, vide office order no.26/DHC/2020 dated 30.07.2020, the District

Courts have been directed to take up all the cases listed before them

through VC except the cases wherein evidence is to be recorded.

Ld. APP for the State through VC.

Present :
None for accused.
rough VC (CISCO Webex).
. court concerned for trial as pe
law for 25
Rinku Yad : d/
(Associate pita Puniya) |
udge/West/Delhi
.09.2020
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